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Will the Minister of rood and A*rl- 
raltire be pleased to state:

(a) whether it is a fact that the 
population of Gir Lions, which Is a 
great attraction to the foreign touristy 
ia fast dimtnliihlag;

(b) if so, the reasons therefor; and

(c) the steps taken by Government 
to maintain the population of (Mr 
Lions?

The Minister of State in the Minis­
try of Fttad, Agriculture, Community 
Development and Cooperation (Shri 
AwasaMb Shinde): (a) No. Sir. It
is not a fact that the population cf 
Gir Lions is fast diminshing.

(b) Does not arise.

(c) Itoe State Government of Guj­
arat have taken the following steps 
in this regard:—

(i) An area of about 1,26,SOI 
hectares (3,12,459.11 acres) of 
the Gir forests is a Wild Life 
Shnctuary lfram

(ii) Th# shooting of all the species 
is prohibited in the Sanctuary 
area.

(iii) In order to discourafic the 
poisoning of lions by local 
cattle owners, whose, cattle 
are occasionally killed by the 
lions, the State G overnm ent 
have under the rules provided 
for the paym ent of com pen­
sation to persons whose cattle 
are so Jcilled.

H i w y  at Gfeaar
m f  gktl V ln a M n m tr  Shah: 

ty jg : ^  Minister of Teariam and 
C M  JkHWtm be pleased to state:
' (a ) *h*th«r any scheme to build 
a  Kpcway at Cflmar. Junsgadh has 

. bMB submitted to Government;

(b ) whether any private agency ha* 
agreed to bear entire expenditure of 
this project provided nwwartiy 
foreign exchange is sanctioned; and

(c) if so, the reaction of Govern­
ment thereto?

The Minister of M r ia s  and Civil 
Aviation (Dr. Karan Singh): (a) and
(b). No such proposal has been re­
ceived recently. However, a request 
from Shri Nanji Kalidas of Porbundcr 
to assist in the issue of an import 
licence* for importing ropeway ma- 
chiney to be installed at Gln»ar was 
received through the Government of 
Gujarat in June 1962.

(c) Since the foreign exchange lia­
bility of the scheme amounted to 
about Rs. 12 lakhs, it was not found 
possible to accede to the request Of 
Shri Nanji Kalidas for the issue of 
an import licence.
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ChaOdhxri:

Will the Minister of Law be pleased 
to refer to the reply given to Staffed 
Question He. 27 on the Slat March. 
1967 and state:

(a) Government have since
considerad tfee judgment of 4 »  
Supreme Court regarding funda­
mental Right*; end




